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far as possible, employees oF the Employees' 
Provident Fund Organisation are treated 
at pat with corresponding categories of Cen
tral Government employees.

(c) In the past, the employees in the 
various Regional Offices were on State 
Government scales of pay. With a view 
to prescribing a uniform pattern Tor all 
regions and also to bring about some 
improvement in service conditions of 
the employees in the regions, the emp
loyees were brought on Central scales 
of pay and other service conditions were 
also regulated accordingly on the recommen
dations of the Central Board of Trustees 
which administers the Employees Provident 
Fund.

Meetings of Central Board of Trustees 
of Employees Provident Fund

5036. SHRI RAMAVATAR SHASTRI: 
Will the Minister of LABOUR AND 
REHABILITATION be pleased to state :

(a) whether the meetings of the Cent
ral Board of Trustees of Employees’ Provi
dent Fund are held even at such places 
where the Regional Office of the Organisa
tion is not there;

(b) whether the holding of the meeting 
a t Delhi will bring the expenditure down 
and will be more convenient to the persons 
attending, Delhi being a Central Place; 
and

(c) if so, the reasons why the meeting 
of the Central Board of Trustees should not 
be held at Delhi only ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHADIL
KAR) : The Provident Fund Authorities
have reported as under

(a) The meetings are usually held at 
Delhi or at one o f the Regional headquar
ters, but sometimes they are also held at 
other places.

(b) There would be some economy in 
expenditure if the meetings are held in

T teN etn iec 'fii twefing is decided 
by the Chaimu n m consultation with the

Trustees present at the immediately previous 
meeting and is fixed having regard to the 
convenitncy to the Trustees and the invita
tions received from various State Govern
ment representatives for holding the meeting 
in their respective States.

(c) In view of (b) above, the question 
does not arise.
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